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Counell lor Demographic l'roblem. 
3Ul1. 'Shrimatl Savltrl Nlram: Will 

the Minister of Health and FamUy 
Planning be pleased to state: 

(a) whether any special Council has 
been formed to discuss the demogra-
phic problems; and 

(b) if 80, when and its compo~ition? 
The Minister of Health and Family 

FlaDJilng (Dr. Su.hlla N.yar): (a) 
Demographic Advisory Committee has 
been formed. 

(b) Th. Committee was originally 
constituted on the 2nd April, 1959 and 
reconstituted twice i.e, on the 28th 
February. 1962 and the 27th January, 
1966. A list of members of the present 
Committee is laid on Ihe Table of the 
Hous.. I Placer! in LibTClrl/ Se. No. 
LT-6012/661. 

Committee en 8eeoall-baad Eqalp-
ment lor DeVeloping CJcnmtl'lell 

3430. Shrl Sldheshwar Praaad: Will 
the Minister of Plalllling be pleased to 
stat.: 

(a) whether the attention of the 
Planning Commission has been drawn 
to the report of the committee on 
Second-hand Equipment for Develop-
ing Countries constituted by the Urot-
ad Nations Or~anisation: 

(b) if so. tbe recommendllfio'ns 01 
~,}:Je Committee; and 

(c) the rea,tion of the Manning 
Commission thereto? 

The Mlalster of Planning and Social 
Welfare (SlIrl A.ok. Mehta·): (a) and 
(b 1. The Plannin~ Commission ha, 
".cn a copy of the Report of the Ex-
pert Group on Socond-hand Equipment 
for I>eveloping Countries. The main 
C'oTlc]usialls nnd recomm~ndat.ions of 
th. Report arc as follow.:-

(I) Consic!erable quantities of 
second-hand equipment witb 
potentiality Ulx "!Ie in deve-
loPing countri.s ·-.re generated 
every year in advanced indus-
trta\ countries. There is little 
Irnowleqe in developing roun-
tries of the 8vaiLabili~v 8l14i 
~ of ~nd-h.nd· equIp-
ment. 

(ii) While the .. lection of second-
hand equipment has to be 
made only after a careful 
scrutiny of costs and benefits 
it appears that the use of 
second hand equipment for 
certain production program-
mes in developing countries 
can be advantageous; but great 
care is netessary in choosing 
the right technology and 
equipment in order to safe-
gllard the interests Of deve-
loping countries. 

(iii) The developing countries 
should make arrangements to 
collect and disseminate in-
formatiOn on the availability 
and source of second-hand 
equipment and about fields In 

whiCh second-hand equipment 
could be used with advantllge. 
There should be no sJjeeial 
restrictions on the import of 
.""ond hand equipment whiCh 
are not appU~able to the im-
porta 0"( new equipment, 

(iv) The developed countries 
should also make arrange-
ments for collection and dis-
semination of information an 
the avail'ability of ""cond-hand 
equipment and particularly 
eompleie Plants 80 that Intend-
ing purchasers in developing 
countries will find it easy to 
locate s"itable ~ipment. The 
scope of aid programmes 
ohould be .wid"ned to include 
and increale .the economic uti-
lisation of second-hand equiP-
ment and the developing 
couD'lries shOUld malte gav-
ennnentBI e'X1>Ort credit in-
surance available for such 
equipment, 

(v) The United Nations should 
prepare additional studies on 
the suitability of second-hand 
equipment by industry sectors 
and by type of equipment "nd 
pro\"ide increased tC'Chnical as-
si!t1lnee to developing coun-
trles.at their request, in the 
aeltctlbn and purchase '" 
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second-hand ~uipment trom 
the advan.,.d countries, 

(c) The • Report is under examina-
"tion. 

·Sbona,e ot Currency notes ill Paokets 
1431. Sbri Uilkam Chand 

Kacbhavai),.: 
Shrl Bade: 
Shri ledhe: 

Will the Minister of FiDaDce be 
pleased to state: 

(a I whether it is a tad tlrat a num-
ber of reports about the shorta,es in 
the packets of currency notes contain-
ing one hundred pieces of notes and 
issued by the Reserve Bank of India 
New Delhi were received by the He: 
.erve Bahk of India, New Delhi from 
various banks such as nte Central 
Bank Of India, the Punjab National 
Bank and the Llo),di Bank and the 
-citizens of Delhi; 

(b) if so. the number (if such oases 
~uring the period from 1st January. 
illlMI to 28th February. 1806; 

(C) the number with denominations 
of tne notes found short in each case; 

(d) how these shortages were made 
load; 

(e) the number ot cases (with 
1U!Iount) in which the shortages were 
Ilot made good 'and the reasons rher\.:-
for; 

(tl the action tlrken to put .. n end 
10 such cases of shorlaps In future; 
.aDd 

(g) whether all these caSes we"" 
refrrred to the Police authorities for 
inwstigation and iT not. the realOns 
1herefor? 

The Mlubter Of FinaDce (8hrl 
SachiDdra Cbaudhurl): (aj to (cl. Dur-
ing the period 1st January. 1966 to 28th 
February 1966. three cases ot .hortalle. 
involving 15 notes at Rs. 100 (eight In 
one and seven in another) and on~ 
note of Rs. 10. in packell ot currency 
notes issued by the Reserve Bank ot 
India, New Delhi were reported to 
them. 

(d) and (~l. In two case. the shor_ 
t"gcs were reported after 3 and 5 

days and hence the Bank could not 
accept liability tor the shortage. In 
the third case, involving 8 pieces of 
Rs. 100 notes. the shortage was re-
covered from the concerned employee 
who was found responsible far tailul'<' 
to observ(" the prescribed procedure 
in the el<.mination of note' packets. 

(f) and (g). The Reserve Bank's 
procedure for reccipt, •. payment etc. of 
notes provides several mecks and 
tounter-checks at various stages and 
this has been foond suf'llciently emoe-
live. The Bank's rule. al.o provide 
for reporting cases. involving 10.. to 
the Bank, to the Police authorities. 
wherever necessary. In ~ particular 
cases referred to .above. it wa. not 
considered necessary by the Bank 10 
make any report 10 the ·Police authori-
ties because: 

(I) Noreponalbillty was a~ 
by thelilank in two c ....... and 

(2) In the thiTd case tlisclpllnary 
procsedinp ....... taken 
qain.t the ret!POIIBlble em-
ploy..., and the .hart.... re-
covered trom him. 

~ JIlT ~ III'I'm: 

UJ2. -'il~,,",,~: 
.tI'11II1f ..... ~ : 
.tt~rq: : 

~ flm IhIT q' ~ If,T '""' 
~~ 
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